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SHRIMATI MARGARAT ALVA:' Sir, 
the National Sports Policy was adopt.ed in 
1984. The outlay on sports was very 
meagre tilt this plan. It is for the fl.rst time 
in t 98' in tbis P1an tbat Rs~ 200 crores 
have been allotted for sports. In the pre-
vious plan it was under Rs. t 5 crores. 

SHRJ S. JAIPAL REDDY: You spent 
Rs. 2000 crores on ASIAD in Delhi. 

SHRIMATI MARGARET ALVA: That 
is why Delhi has the infrastructure, but tbe 
same infrastructure is not avaiJa hIe through. 
out the country, which is needed. 

Sir, we have now launched a programme 
of giving increased funds to States, and all,of 
you are aware of it, for th~ creatiov of in-
frastructure in the States. In fact, the grants 
have been enhanced and many States are 
now coming up witb propof:als for increasing 
it. Firs(. synthetic tracks are not available 
anywhere in the country as yet, they are to 
be imported and they are in fhe process of 
giving them to the States. Even a State 
like Kerala as yet does not have a synthetic 
running track for its atheJetes to train. These 
are some of the problems which' exist and I 
w('uld be very grateful if there is 8 full-
fledged di~cussion because a1l aspects of tIIports 
policy and its implementation need to be 
placed before Parliament so that we will get 
more support in changing things which 
exist 

MR. SPEAKER: I am very happy that 
in spite of the nbseoce of s)'nthet;c track in 
Kerals, the Keralite girl did a wonderful 
job and what would have been the condition 
jf we had provi.~ed them with that? 

SHRIMATI MARGARET ALVA: That 
is why I say, even witbout the tracks they 
bad done" that much; with the tracks they 
could .do be,tter. 

(In.terruption8 ) 

MR. SPEAKER: Now if I allow one. 
then I win have to allow others a1so. Do 
YOU want that 'on this question I f;hould take 
another balf-an-four which is what is remain-
jn, w.ith us or do you want to have a dis<:u$-

s;oo? If you want a di ,cussion .. that I will 
aHow. I will allow a full discuss;on latef on. 
Now, next question-Mr. Jansa Reddy. 

(!nterruptions) 

MR. SPEAKER: We will allow you a 
discus~ion. lhat is what 1 agreed. 

PROF. P. J. KURIEN : Please aJlow me 
to put a Supplementary. 

(In fflrrllpt lo"s ) 

MR. SPEAKER: Whatever is a decision 
is a decision. Pl~a~e sit down. 

PROF. P. J. KURtEN: I have a diffe-
rent question connected with this. 

MR. SPEAKER: Either you have a dis .. 
cusslon or I wilt al10w s('me more Que~tions. 

Mr. Kurien, yf1U are a Jone person. Why 
are you wasting my tim~ when I agreed for 
a discussion ? 

PROF. P. J. KURtEN: 1 am very gr"te .. 
f111 to you. ) want a specific reply ... 

MR. SPEAKER: Sit down. This is not 
the time. This is not the way. Mr. Kuri~n, 
not aHowed. 

(Interruptions)· * 
/ 

M'R. SPEAKER: Mr. Kurien, can you 
take this House for a ride? ' Please take the 
seat. It does not behave you. When I 
agreed for a discussion, why should you rise 
up again? 

PROF. P. J. KURIEN: I am grateful 
to you if you allow my Supplementary. 

MR. SP.EAKER! How can yon do two 
thing'i? You are unneces'\arily wastina th~ 

time or the House When we are going to 
discu..;s fully. then why are you trying to do 
it nON? If I allow YOU'I h3ve to allow aU 
of them. Now, Mr. JaoJa Reddy. 

Hijack'aat of PAN AM Jet AlrUner 

*44. SHRI C~ JANGA REDDY: 
SHRI BHAR~T KUMAR 

ODE ORA : 

• *Not recorded. 



Will the Mlohter. of CIVIL A VIA Tl.ON 
~ p_sed to state ; 

(a) the details or facts in possession of 
Government of India in regard to the PAN 
AM Jet Airliner bijacked on 6 September, 
1'9'1"6 from Bombay tt? Karachi Airport, in-
clodinl the number of passengers killed/in-
jured. their nationality, the version of the 
passengers about the happening' and the 
circumstances leading to the incident and 
action taken/proposed in the matter; 

~ . (b) the assessment of Government of 
India about this incident. especially role of 
Pakistan authorities in handling the situation 
and whether it· l1as been c~)nveyed to Pakistan 
Government and if so, their. response there-
to; 

Cc) the views of the P 1\ N AM authori-
ties and the US Government in the matter; 
and 

Cd) wbat steps bave been taken to ensure 
adequate compensation to the next of itins of 
tbe deseased passengers and to injured pas-
sengers? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGOISH TYTLER): Sir, actually this 
question should have been answered by the 
MInistry of External Affairs and not my 
Ministry. 

[Trans/ot ionl 

SHRI BASUDEB ACH ARIA: It has 
already been discussed yeslc:rday. 

MR. SPEAKER. Wr:. have already dis-
cussed it. 

[English] 

Mr. C. Janga Reddy. we have already 
discussed this; Why do we waste the time 
or the "0 use? We have a 1 ready done it 
yesterday. What more do ) ou want. 

(Tranl/otlon] 

SHRI C. JANGA REDDY Ml¥'" 
Spe-aker, Sir, tbe answer tQ parts (a), (b), 

(c) and (d) bas been given in just one 
'line. 

MRoc.SPEAKER: Reply to this q~t'lon 
was siven yesterday itself. 

[Engllsh1 

It meaDS, unanimity in answers. Please 
sit down. 

· Shri Balasaheb Vikhe PatH-'next ques-
tion. 

Proposal to introduce co~puters in 
vocational education 

*45. SHRI BALASAHEB VIKHE 
PATIL: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be 'pleased 
to state: 

(a) whether Government prop()se to 
introduce computers in various types of 
vocational educational systems according to 
the local needs; and 

(b) if so, that amount provided jn the 
Seventh Five Year Plan period and the . 
allocations made State~wise ? 

THE MINISTER OF STATE IN THE 
nEPAR TMENTS OF EDUCATION AND 
CULTURE IN THE MIN1STRY OF 
HUMAN RESOURCE .... DEVELOPMENT 
(SHRIMATJ KRlSHAN SAHI): (a) The 
National Policy fIn Education, 1986 envisa" 
ges a large programme of vocational educa-
tion which would include computer related 
vocational courses also. 

. (b) Since there was no funding in the 
Central Sector for vocational education in 
schools in!. the Seventh Plan, no State-
wise allocation have been made. An 
adhoc provision of Rs 7 crore~ for voca .. 
tional education has however been made in 
the budge for 1'986-87. The Department of 
Electronics and the M·inistry of Labour have 
joint:y initiated computer~related vocational 
courses in 20 Vocational Training Insritotes 
and Industrial Training Institutes (Ills) with 
~ comblned fyndioS of Rs. 1.60 crotes. 


